Narendra H. Bafna
Raigad

Maharashtra
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BEFORE THE HON’BLE NATIONAL GREEN
TRIBUNAL WESTERN ZONE BENCH, PUNE

[THROUGH PHYSICAL HEARING (WITH HYBRID
OPTION)|
ORIGINAL APPLICATION NO. 05/2025 (W2)
IN THE MATTER OF:
THE GRAMPANCHAYAT,
SHEDASHI AND ORS. ...APPLICANTS
VERSUS
KILITCH DRUGS (INDIA) LTD.

AND ORS. ...RESPONDENTS

ADDITIONAL AFFIDAVIT-IN-REPLY
(ON BEHALF OF RESPONDENT NO.4)

I, Pravin Dnyanu Pawar, Age 42 years,
Occ. Government Service, presently working as Sub
Divisional Officer, Pen, Division Pen, District Raigad,
do hereby state on solemn affirmation on behalf of

Respondent No. 4 as follows:



1)

2)

3)
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[ state and submit that, on behalf of the
Respondent No.4 Collector of Raigad an affidavit
in reply dated 03-06-2025 has been filed in the
present proceeding. Through the said reply in
para No.13, it was notified that Respondent No.4
issued a Letter on 22-05-2025 to Respondent
No.6 on the basis of reply submitted by
Respondent No.l1 and directed them to verify
their own Report submitted previously by letter
dated 22-08-2024 and to verify whether
construction comes within red and blue flood

line ?

I state and submit that pursuant to the Letter
dated 22-05-2025, the Respondent No.6 has
submitted its report on 24-07-2025 to the
Respondent No.4. Therefore, the Respondent
No.4 is filing the present additional affidavit. The
Letter dated 24-07-2025 issued by Respondent

No.6 is annexed and marked as “Annexure-H”.

| state and submit that going through the letter
dated 24-07-2025 submitted by the Respondent
No.6, it is seen that at present, the flood line

survey work of the Balganga River is incomplete,




4)
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and the flood line maps of the Balganga River af
Mouje Maldev (Shedashi), Taluka Pen, are not
available on the official website of the Water
Resources Department. Therefore, it would not
be appropriate, at this stage, to make any
observations as to whether the construction
carried out by M/s. Kilitch Drugs (India) Ltd. on
the banks of the Balganga River at Mouje
Maldev, Taluka Pen, falls within the Red Line or

Blue Line of the said river.

I state and submit that, considering submissions
made in the Affidavit-in-Reply dated 03-06-2025
and this additional affidavit filed in accordance
with the report submitted by the Respondent
No.6 vide letter dated 24-07-2025, Respondent
No.4 prays to the Hon'ble Court to dismiss the
petition of the Applicants.

Whatever stated above is true and correct to the
best of my knowledge, belief and as per the

documents available hence I have signed below.

Pen, (PravimtDnyanu Pawar)
Dated :03-09-2025 Sub Divisional Officer, Pen

for Respondent No.4.

R
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VERIFICATION

I, Pravin D. Pawar, Age 42 years, the Sub
Divisional Officer, Pen, Taluka Pen, District Raigad,
on behalf of Respondent nos. 4, do hereby state on
solemn affirmation that whatever is stated here in
above is derived from the official record which I

believe to be true and correct.

Solemnly affirmed at Pen, )
Dist. Raigad. )
Dated :03-09-2025. )

(Pravift Dnyanu Pawar)
Sub Divisional Officer, Pen
for Respondent No.4.

BEFORE Mﬁaf’

Adv. Narendra H. Bafna
8.ColLLB. \

NOTARY Govt. of Maherashtra

Reg. No. 1334/2019

C/o. Narendra Cloth Stores

[ know the Deponent/Affiant

Serial No. 8 V3~
No.of Pages: S~
Date- 3 /Y /201

L.B.S. Marg,Pen-Raigad.-402107.
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1. | ANNEXURE - H
A true copy of the letter dated 24-07-2025
issued by respondent No.6 (Marked to
respondent No.4)

Filed by :
Place : Pune

Date :23.09.2025
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